TO BE PUBLISHED IN PART I1 SECTICN

Of THC GAZETTE OF INGIA

D@partment of Revel :
;gntral Board of Dirept Taxes P Dse .

New Delhi, the ewaseher 1985.
Notification o

Income-tox CF s
no. €S<)  (F. No.203/163/8=-1‘rn I1): It 4s hereby notified for
general information that the approval granted to Sri Aurobindo
Society, Pendichery under section 35(1)(3i) of the Income-tax
Act, 1961, vide llinistrvy of Finance ( Departument of Revenue and
Insurance ) Nokification No.255 (F.No.20! 43/7L-ITA.1I) dated
4.1.,1975, is hereby restricted up to 31.19.1985.

v '-_,_,.‘-'—‘-"‘

{ Girish Dave )
.»nder Secret”r? to thelGovernment of India

Copy forwarddd to:i=
1. All Commissioners of Income-tax (2 cap%gs)

2. Director of Inspection (IT & Audit)/In eabzgatlan/ane61al Inv./
RSP Vigzl~nce/Intell1gencefﬂmcovery P New Delhi.

3, Directorate of O & M Service {IT), Ist laor, Aiwan=-e~Ghalib,

Mata Syndri lLang, New Delhi.

4. The Srcretary, Departnentof Science & T "nnology. Technology
Bhavan, New liehrauli Road, New Delhi, with reference to thoir
Office Mémorandum No.l/134/778A dated 3,7.1985.

9. The Joint Secretary & Legal Advisor, Mi lstry of Law, -

. Sh stri Bhavan, Naw Delhi.

6. Sri Amrobindo Scciety, Society House, P ndzrherrv-z._

7. Comptroller znd Auditor General of Ind1 40 c:pAhJ;.

8. Bulletin Sectionof D.I. (P&PR), Ngw 1 5 copies

L

{ Gi¥ish Dave )
Unﬂer Secretary to the vermentof Indis.



